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IN TH'R . ~ F.NTRJ\L l\DMIN1=STRZ\TTV:P. ':r'RTBTTNAI ... I JZ\ TPTTR. BP.NCH I Jl\:rPTJR. 

1. Rohit Bajaj son of C:hri Jetha Nana Bajaj. 

2. Mahandra ~axena son of Shri J.P. ~axena 

3. Smt. 7'.\.njula Soni wife of ~hri Vijay ~oni. 

4. Madhu Pareek wife o:F C:hri 2\sho'k: Pareek 

5. Ramavtar Jhalani son of C:hri Birdhi Chand Jhalani. 

fi. Kuldeep ~ingh son o:F shri Raghu Nath C:ingh 

'· 111s. Purnima ~harma n/o C:hri ~and Lal Ji ~harrna 

1. Shri Pawan Chopra, 

Jl1inis ry of :rnformation 

i::n<lia, New nelhi. 

'T'he ~ecretary to 

an<l Broackasti ng, 

•.•• Z\pplicants. 

the Government, 

Government of 

2. Shri s.Y. Kureshi, The Director General, Prasar 

Bhart. , Bharti ya Prasaran Nigam, · nqordarshan Kendra, 1'1anai 

Bouse New Delhi. 

3. Smt. A.parna Vaish, The Director, noordarshan Kendra, 

Jhala 1 a noongari, Jaipur. 

Mr. 

2. 

he 

wit 

• ••• Respondents. 

jendra Vaish, Counsel for the applicants. 

Mr. B.O. Gupta, Memher (Administrative) 

Mr. M.L. 1'"'.hauhan, 111ember (Judicial) 

ORD"P.R (ORi\L) 

Heard the learned counsel for the applicants. 

The learned counsel for the applicants suhmits that 

ants to withdraw this CP. ':r'he Ci:> is dismissed as 
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MF.ll'IBP.R (A.) 


